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Misuse of MGNREGS funds

769. SHRI RAMDAS AGARWAL: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(@) whether it is a fact that many panchayats are misusing the funds
allotted for the Mahatma Gandhi National Rural Employment Guarantee Scheme
(MGNREGS) such as to buy high end SUVs instead of giving it to the actual
beneficiaries; and

(b) what steps Government have taken so far against such mismanagement
of funds by village panchayats?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) and (b) The Ministry receives a large number of
complaints about implementation of Mahatma Gandhi National Rural Employment
Guarantee Act (MGNREGA) in the country. The complaints mainly relate to cases of
job cards not provided, misappropriation of funds, engagement of contractors,
forgery of muster roll, manipulation in job cards, under payment of wages, non-
payment of wages, corruption and other irregularities, use of machinery, delay in
payments etc. As implementation of the Act is done by the State Governments in
accordance with the Schemes formulated by them as per the provisions of the Act,
all complaints received in the Ministry are forwarded to the concerned State
Governments for taking appropriate action, including investigation, as per law. As
per Section 18 of the Act, it is the responsibility of the concerned State
Governments to make available to the District Programme Coordinator and the
Programme Officers necessary staff and technical support as may be necessary for
the effective implementation of the Scheme. In such complaints and cases of
mismanagement of funds etc. enquiries are conducted for fixing responsibility for
lapses, if any and action is taken against persons found responsible by the
concerned State Governments.

Study on implementation of MGNREGS

770. DR. T. N. SEEMA: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(@) whether Government has conducted any study on the implementation of
the Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS);,

(b) if so, the major findings thercof; and

(¢) the average and total number of days of employment provided and
wages paid per year under the scheme during the last five years, State-wise; along
with the proportion for male and female beneficiaries and SC and ST beneficiaries?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) and (b) The Ministry of Rural Development has engaged
Institutions like Indian Institutes of Management (IIMs), Indian Institutes of
Technology (IITs), National Institute of Rural Development (NIRD), National Sample
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Survey Organization (NSSO) and other professional institutions to conduct studies

and surveys on the implementation of Mahatma Gandhi National Rural Employment
Guarantee Act (MGNREGA).

Some major findings of such Studies are given below:

@

(i)

(iii)

@)

\y)

(vi)

©

Increase in Agriculture Minimum Wages and wage earned per day due
to impact of MGNREGA has given a bargaining power to the labour {IM
Lucknow, NDUAT Faizabad).

Reduction in distress migration: Studies report reduction in distress
migration (Council for Social Development, Centre for Science and
Environment, Indian Institute of Management, Shillong).

Creation of “Green Jobs”: nearly 70% works relate to water
conservation, water-harvesting, restoration, renovation and desilting of
water bodies, drought-proofing, plantation and afforestation (Indian
Institute of Science, Bangalore and IIFM, Bhopal).

Improvement in ground water, improved agricultural productivity and
cropping intensity, mono crop to two crops (Administrative Staff College
of India (ASCI).

Reduction in water vulnerability index, agriculture vulnerability,
livelihood vulnerability index (Indian Institute of Science, Bangalore).
No gender differential in wage rates for MGNREG works (NSSO 64th
Round).

The details of cumulative persondays generated, average days of

employment per household, expenditure on wages, percentage of participation by
female, SC and ST beneficiaries during the last five years under MGNREGA as
reported by States/UTs are given in Statement.



Statement

Details of Cummulative Persondays generated under MGNREGA

SL. State Cumulative Persondays generated (in Lakhs) Average persondays per Household % of SC Persondays
No. 2006-  2007- 2008- 2009- 2010- 2006- 2007- 2008- 2009- 2010- 2006- 2007- 2008- 2009-  2010-
07 08 09 10 11 07 08 09 10 11 07 08 09 10 11
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17
1. Andhra Pradesh 6788 20103 27355 40443 33516 310 420 480 660 540 298 277 26.1 247 243
2. Arunachal Pradesh 45 28 350 170 3.1 270 620 430 250 230 00 00 1.7 00 00
3. Assam 5729 4876 7511 7330 4705 720 350 400 340 260 87 76 104 121 110
4. Bihar 5969 8430 9918 11369 16026 350 220 260 280 340 471 457 50.1 453 454
5. Chhattisgarh 7002 13161 12432 10416 11104 560 580 550 510 450 120 149 164 153 146
6. Gujarat 100.5 90.1 2131 5851 4918 440 310 250 370 450 70 59 127 149 145
7. Haryana 241 358 69.1 590 842 480 500 420 380 360 60.0 538 530 536 489
8. Himachal Pradesh 299 975 2053 2849 2195 470 360 460 570 490 304 323 335 334 326
9. Jammu and Kashmir 323 36.8 78.8 1287 2107 270 320 400 380 430 54 56 85 84 72
10. Jharkhand 5205 7475 7500 8425 8309 370 440 480 490 420 235 20.7 18.1 160 134
11. Karnataka 2220 1978 2876 20034 10979 410 360 320 570 490 330 302 278 16.7 16.2
12. Kerala 20.5 60.8 1537 3397 4803 210 330 220 360 410 20.1 169 195 16.8 16.2
13. Madhya Pradesh 19718 27530 29470 26240 21982 690 630 570 560 500 159 179 17.8 185 19.3
14. Maharashtra 159.3 1849 4199 2744 2000 450 390 460 460 440 16.2 184 16.5 256 220
15. Manipur 186 483 2856 3062 2956 1000 430 750 730 680 00 03 16 275 26
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1 2 3 4 5 6 7 8 9 10 1 12 13 14 15 16 17
16. Meghalaya 242 413 863 1485 1998 250 390 380 490 380 03 05 04 05 04
17. Mizoram 79 315 1258 1703 1660 150 350 730 950 970 00 00 00 00 00
18. Nagaland 13.1 243 2027 2843 3343 470 210 680 870 950 00 00 00 00 00
19. Odisha 7993 4052 4326 5541 9766 570 370 360 400 490 237 243 202 192 181
20. Punjab 156 19.2 399 712 754 490 390 270 280 270 694 763 743 789 783
21. Rajasthan 9989 16784 48295 44981 30262 850 770 760 690 3520 160 192 288 265 255
22. Sikkim 24 86 263 433 481 590 440 510 800 850 08 71 57 97 120
23. Tamil Nadu 1828 6453 12036 23908 26859 270 520 360 550 540 561 574 603 591 577
24. Tripura 501 1811 3511 4602 3745 670 430 640 800 670 159 208 235 180 179
25. Uttar Pradesh 8229 13631 22722 35592 33490 320 330 520 650 3520 569 538 536 564 540
26. Uttarakhand 406 803 1043 1824 2302 300 420 350 350 420 267 273 272 260 264
27. West Bengal 4401 9688 786 15517 15531 140 250 260 450 310 361 363 374 369 369
28. Andaman and NicobarNA NA 10 58 40 NA NA 170 290 230 NA NA 00 00 00
29. Dadra & Nagar HaveliNA NA 05 0.7 05 NA NA 250 190 210 NA NA 00 00 00
30. Daman & Diu NA NA NR NR NR NA NA NR NR NR NA NA NR NR NR
31. Goa NA NA NR 19 37 NA NA NR 280 270 NA NA NR 54 41
32. Lakshadweep NA NA 1.8 14 13 NA NA 600 270 300 NA NA 00 00 00
33. Pondicherry NA NA 16 91 113 NA NA 130 220 300 NA NA 495 462 328
34. Chandigarh NA NA NR NR NR NA NA NR NR NR NA NA NR NR NR

9050.6 14359.2 216325 283595 257152 430 420 480 540 470 254 274 293 305 306
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SL State % of ST Persondays %of Women Personday Expenditure on Wages (Rs. in Lakhs
No. 2006- 2007- 2008- 2009- 2010- 2006- 2007- 2008- 2009- 2010-  2006- 2007- 2008- 2009- 2010-
07 08 09 10 11 07 08 09 10 11 07 08 09 10 11
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17
1. Andhra Pradesh 13.0 12.8 13.0 14.7 16.0 54.8 57.7 58.2 58.1 57.0 584225 166929.8 225796.5 371511.0 335056.2
2. Arunachal Pradesh 100.0 66.3 81.1 97.8 90.3 30.0 29.7 26.1 17.2 333 218.9 187.3 2055.8 1166.2 2957.6
3. Assam 46.3 39.1 34.5 31.0 27.3 31.7 309 27.2 27.7 26.5 38369.2 35749.4 57941.3 63735.8 50385.2
4. Bihar 3.2 2.5 27 22 21 17.4 27.7 30.0 30.0 285 41859.9 68323.6 84379.9 310872.8 162216.4
5. Chhattisgarh 45.6 41.4 41.3 38.2 36.5 393 42.0 474 49.2 48.6 43156.5 90069.5 91005.6 85669.6 115934.3
6. Gujarat 64.3 659 50.6 39.5 41.2 50.2 46.5 42.8 47.5 442 5583.0 5785.8 14437.3 52249.3 47886.1
7. Haryana 0.0 0.0 0.0 0.0 0.0 30.6 344 30.6 348 356 2329.8 4440.9 8269.4 8907.0 14225.7
8. Himachal Pradesh 224 11.0 7.8 8.7 82 12.2 30.1 39.0 46.1 483 2057.6 7355.5 20337.8 31213.6 27769.1
9. Jammu and Kashmir 23.2 26.1 27.4 26.1 25.1 45 0.8 5.8 6.7 7.5 2242.2 2639.4 5321.8 12005.7 23727.4
10. Jharkhand 40.3 41.7 40.0 43.0 42.1 395 27.2 285 342 33.5 41286.4 615959 67843.6 82304.0 85807.1
11. Karnataka 20.4 19.2 13.9 8.6 9.4 50.6 503 50.4 36.8 46.0 14774.2 14306.8 23295.9 172303.7 157562.9
12. Kerala 124 169 9.3 5.3 3.1 656 71.4 85.0 882 90.4 24746 7139.5 18459.6 40954.2 63676.9
13. Madhya Pradesh 48.6 48.8 46.8 453 43.4 43.2 41.7 433 442 444 117350.4 175006.4 215621.8 219623.8 214931.9
14. Maharashtra 40.9 385 442 332 256 37.1 40.0 46.2 39.7 459 16517.9 16586.0 31377.0 25857.7 26886.9
15. Manipur 100.0 99.4 72.9 42.8 70.6 350.9 32.8 459 480 35.1 1385.9 4184.7 22299.4 23780.0 27477.2
16. Meghalaya 83.2 881 94.7 94.1 945 31.3 309 41.4 47.2 439 1767.5 3650.6 6052.8 11722.1 19925.7
17. Mizoram 100.0 100.0100.0 99.9 99.8 33.4 33.6 36.6 350 339 1375.6 4020.6 13712.3 17782.5 19239.9
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17
18. Nagaland 100.0 100.0100.0 100.0 100.0 30.0 29.1 36.7 43.5 35.0 863.6 1690.6 16372.3 29229.3 34396.7
19. Odisha 49.3 39.6 358 363 356 356 36.4 37.6 36.2 39.4 42197.7 312283 39810.4 58671.6 93293.1
20. Punjab 0.0 0.0 0.0 0.0 0.0 37.8 163 24.6 263 339 1464.0 1939.7 4412.4 9529.8 9765.3
21. Rajasthan 64.4 46.4 232 225 233 67.1 69.0 67.1 66.9 683 50726.5 984242 426531.9 393048.4 227202.5
22. Sikkim 97.9 42.6 44.1 425 399 247 36.7 37.7 51.2 46.7 211.2 808.3 2414.7 4129.4 4813.0
23. Tamil Nadu 2.4 2.6 1.7 2.5 2.2 81.1 82.0 79.7 82.9 82.6 14628.2 49890.7 95899.8 171082.3 221453.1
24. Tripura 62.2 41.9 452 41.0 43.4 750 445 51.0 41.1 38,5 3007.8 13134.3 30057.8 46279.8 38450.1
25. Uttar Pradesh 3.1 1.8 2.0 1.5 2.1 16.6 14.5 18.1 21.7 21.4 46209.2 126279.0 225446.5 354123.1 351965.3
26. Uttarakhand 1.4 43 5.1 4.0 4.2 305 428 36.9 40.3 403 2942.1 5930.1 8830.2 18046.0 23467.8
27. West Bengal 18.6 13.8 14.8 144 13.4 183 17.0 26.5 33.4 337 308147 76549.7 61522.4 140193.0 165658.1
28. Andaman and Nicobar NA NA 99 6.9 13.6 NA NA 395 449 474 NA NA 123.9 838.6 745.6
29. Dadra & Nagar Haveli NA NA 100.0 100.0 100.0 NA NA 79.1 87.1 85.1 NA NA 0.5 78.7 54.5
30. Daman & Diu NA NA NR NR NR NA NA NR NR NR NA NA NR NR NR
31. Goa NA NA NR 27.0 243 NA NA NR 62.7 68.4 NA NA 97.1 175.2 512.5
32. Lakshadweep NA NA 99.6 100.0 100.0 NA NA 40.7 37.6 343 NA NA 145.3 158.2 185.1
33. Pondicherry NA NA 0.0 0.0 0.1 NA NA 67.0 63.5 804 NA NA 130.0 689.8 1024.0
34. Chandigarh NA NA NR NR NR NA NA NR NR NR NA NA NR NR NR
36.4 293 254 207 209 40.2 426 47.9 48.1 47.7 584236.9 1073846.7 1820003.1 2557932.3 2568652.9

NR=Not Reported
NA=Not Applicable
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